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Preamble

Short title
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Amendment of
gection 5

AN
ACT

firther to amead the Guwahati Metropoliht

Development Authority Act 1985.

Whereas it is expedient firrther to amend the

Guwatrati Metropolitan Development Au0lority Acg

l9E5 hereimfter referred to as thc principat Act, in tho

mannsr hereinafter appearing;

It is hereby enactcd in the Seventy-for:rth Year of

the Republic of India as follours:-

(l) This Act may be cdled the Guwahati Metropolitan

Development Authority (AmendmenQ Act 2023.

(2) It shall have the tike extent as the principal Act

(3) It shall oome into force at once.

In the p,rincipal AcL in section 5, in subsection (12), tte

second proviso shall be deleted.
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GEETANJALIDAS SAIKIA,

Secretary to the Government of Assem,
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